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Fixing the Prices of Essential Goods 

3097. SHRI SUDHIR GIRl: Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether Govemment are contemplat-
ing to fix the prices of at least twelve essen-
tial goods used by the common people and 
to sell them at uniform prices through Public 
Distribution System throughout the 
country; 

(b) if so, the details thereof and if not, 
. the reasons therefor ; and 

(c) what remedial measures Government 
propose to take or have already taken to 
mitigate the sufferings of the people living 
below the poverty line in the face of the steep 
rise in prices of essential goods, especially of 
food articles ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINISTR Y OF FOOD AND 
CIVIL SUPPLIES (DR. M.S. SANJEEVI 
RAO): (a) and (b). Under the scheme of 
the Public Distribution System, the Central 
Government has assumed the responsibility 
for supplying. seven essential commodities, 

i.e., wheat, rice, sugar, imported edible oils, 
kerosene, soft-coke and controlled cloth to 
States/Union Territories for distribution to 
the consumers at fixed prices. The State 
Governments have the option to add such 
other items of mass consumption for distri-
bution through the Public Distribution Sys-
tem as they may deem fit by arranging for 
the supplies of such items on their own. 

(c) The main thrust of the Government 
policy is to increase the production of various 
commodities. The Public Distribution 
System is being expanded. Some commodi-
ties are being imported. The export of 
essential commodities is regulated. The 
State Governments and Un:on Territory 
Administrations are enforcing the provisions 
of the Essential Commodities Act and simi-
lar legislations. 

Mid-Term Appraisal of Sixth Plan for 
Rural Development 

3098. SHRI DAULATSINHJlJADEJA : 
Will tbe Minister of RURAL DEVELOP-
MENT be pleased to state : 

(a) whether any mid-term appraisal of 
the Sixth Plan targets for Rural Develop-
ment has been completed ; 

(b) the achievements against the targets 
set in the Sixth Plan for this period ; 

(c) the details of all short-falls; 

(d) the present machinery available to 
monitor the plan targets ; and 

(e) whether any changec; in such monjtor-
ing is contemplated? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF RURAL DEVELOPMENT 
(SHRI HARINATHA MISRA): 
(a) Yes, Sir. 

(b) A statement indicating the targets 
and achievements under the major program-
mes of the Ministry of Rural Development as 
shown in the Mid-Term Appraisal Report of 
the Planning Commission is attached. 




